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CENTRAL Av1IJ\1I5TRATI. TRrBUNAL 

3 of 1996 	 Date of order: 
(CR 602-w/82) 	 19.7.1996  

'Present : HOnrbl. Dr. B. Co Sarma, A
e'Member'. 

Hon'ble Mr. Parjt0sh 	tta, Judicial Member 

B. VENKATARAMJNA 

vs 

UNION OF INDIA & ORS. 

For the 'Applicant Mr. N.L. Pal, counsel 

For the Respondent8. Mr. P. Chatt'erjee, counsel 

'As submitted by Mr. N.L. Pal, learned counsel for the 

appljcat, in the judgment dated 30.4.1996 passed in TA 3 of 1996 

arising out of CR 602-W/82 the nariie of the, applicant Should be 

corrected as 'B. Venkataramanat ' instead of 	C. Venkatararnanat 

Certified copies may be corrected accordingly.  
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